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Court No. - 6

Case :- PUBLIC INTEREST LITIGATION (PIL) No. - 2080 of

2022

Petitioner :- Ashok Kumar

Respondent :- State Of U.P. And 7 Others

Counsel for Petitioner :- Ram Bachan Yadav

Counsel for Respondent :- C.S.C.,Rameshwar Prasad Shukla

Hon'ble J.J. Munir,J.

Learned  Standing  Counsel  accepts  notice  on  behalf  of

respondent Nos. 1, 2 and 3. 

Let  the  District  Magistrate,  Mau,  file  a  counter  affidavit

indicating whether Plot No.174, admeasuring 0.0760 hectares

situate in village Gaurideeh Makhdumpur, Tehsil Ghosi, District

Mau, is a pond that has been constructed upon and encroached

by the private respondents. 

Issue notice to respondent Nos. 4 to 8 returnable on 12.01.2023.

Steps be taken by RPAD within a week. 

List this petition on 12.01.2023.

Order Date :- 7.12.2022

NSC

Digitally signed by NARENDRA 
SINGH CHAUDHARY 
Date: 2022.12.08 09:51:32 IST 
Reason: 
Location: High Court of Judicature at 
Allahabad
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